SLP(C) ... 11543 OF 2004
| TEM No. 15 Court No. 11 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Cvil)...CC. 11543/ 2004

(From the judgenent and order dated 24/03/2004 in DBCSA 245/ 04

of The H GH COURT OF RAJASTHAN AT JODHPUR)

STATE OF RAJASTHAN Petitioner (s)

VERSUS
RAJENDRA SI NCH & ORS. Respondent (s)

(Wth I.A No.1 - Appln(s). for c/delay in filing SLP)

Date : 17/12/2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE S.H KAPAD A

For Petitioner (s)M. Aruneshwar CQupta, Adv.
M. Kumar Kartikay, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Del ay condoned.
On the facts of the case, we are not inclined to
interfere. The special |eave petition is, accordingly, dismssed.

(Neena Ver ) (Vijay Aggarwal)
Court Master Court Master



